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University Grants Commission

1491. Shri N. R. Munisamy: WiU
the Minister of Education and
Scientific Research be pleased to 
state:

(a) whether it is a fact that
appointments to posts above Hs. 500 
have been made by the University 
Grants Commission without due
advertisements;

(b ) the number of officers appoint­
ed and their qualifications and the 
reasons lor such appointments without 
advertisement;

(c) whether these appointments are 
temporary or permanent; and

(d) whether the Union Public 
Service Commission’s approval is to 
be obtained?

The Minister o f State in the Ministry 
of Education and Scientific Research 
(Dr. K. L. Shrimali): (a ) Out of eight 
posts above Rs. 500, appointments to

four posts have been made by the 
University Grants Commission with­
out advertisement

(b) to (d). A  statement is placed 
on the Table of tbe Lok Sabha. [See 
Appendix V, annexure No. 93.]

Second Five Tear Plan
1492. Shri Heda: WiU the Minister 

of Finance be pleased to state:

(a) whether it is a fact that foreign 
exchange for certain projects and 
schemes under the Second Five Year 
Plan could not be utilised due to the 
difficulty in arranging the balance 
irom the internal sources; and

(b) if so, the names of the schemes?

The Deputy Minister of Finance 
(Shri B. R. Bharat): (a) and (b ).
Information is being collected and wiU 
be laid on the Table of the House in
due course.

Suicides

1493. Shri D . C. Sharma: Will the 
Minister of Home Affairs be pleased 
to state:

(a) the number of persons who 
committed suicide and of those who 
attempted suicide in Delhi during 
1957; and

(b) the number of persons out of 
those who attempted suicide and 
were punished?

The Minister of State in the Minis* 
try of Rome Affairs (Shri Da tar):

No. of persons who No. of persons who 
committed suicide attempted to commit 

in 1957 suicide during
1957

(a) 81 38

(i)  19 persons were convicted. Cases 
against 10 are still pending in Court.

Grants to Cantonments In Punjab

1494. Shil D. C. Sharma: Will the 
Minister of Defence be pleased to 
state:

(a) the amounts o f grants given to 
Ambala, Ftrozepur, Jullundur, Amrit­
sar, Katauli, Dagshai, Saheihu and




